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1. Union of India
Through its Sscretary,
Ministry of Defencs,
South Blocock., Mew Delhi-1.
2. Director Genaeral,
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ORDER _(0Oral)

Heard the learned counsel. He is permitted to
withdram the present Of with liberty. In the

circumstances, the 08 is dismissed as withdrawn.
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(S.A.T. Rizvi)
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